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IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-CRI-75-2020 

Ramashree R. Yadav & Ors.     ... Petitioners.

      Versus

The State of Goa and Ors.     ... Respondents

Mr. Ryan Da Piedade Menezes and Mr. Nigel Fernandes, Advocate for
the petitioners.

Mr.  Sagar  Dhargalkar,  Additional  Public  Prosecutor  for  the
Respondents. 

                                        Coram  :   M. S. SONAK, J. 
                                                         
                                                Date:     11  th   November, 2020

P.C.

Not before me.

                          M. S. SONAK, J.
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